
Central Administrative Tribunal 
Principal Bench, New Delhi 

 
OA No.1026/2016 

   
this the 13th day of July, 2016 

 
Hon’ble Mr. V. Ajay Kumar, Member (J) 
Hon’ble Dr. Birendra Kumar Sinha, Member (A) 
 
1.  Ankit Kumar 

                Aged about 20 years 
                S/o Shri Jai Singh 
                R/o VPO Akoda Vill. Akoda 
                Vill. Adalpur, P.O.Akoda 
                Mahendergarh, Haryana – 123 029. 
  

2.  Rohit 
                Aged about 21 years 
                S/o Shri Rajbir 
                R/o VPO Sulodha Distt. & Teh. 
                Jhajjar, Haryana – 124 103. 
  

3.  Nitesh Kumar 
                Aged about 20 years 
                S/o Shri Rajesh Kumar 
                R/o Kheri Khummar, Teh & Distt. 
                Jhajjar, Haryana – 124 103. 
  

4.  Jaivir 
                Aged about 23 years 
                S/o Shri Rameshwar 
                R/o VPO Sulodha, Teh. 
                Jhajjar, Haryana – 124 103. 
  

5.  Govind 
                Aged about 20 years 
                S/o Shri Satbir 
                R/o VPO Sulodha, Distt & Teh. 
                Jhajjar, Haryana. 
  

6.  Sukhvinder 
                Aged about 24 years 
                S/o Shri Jai Bhagvan 
                R/o VPO Kheri Khummar 
                Teh. Jhajjar, Haryana-124 103. 
  

7.  Neha Yadav 
                Aged about 22 years 
                W/o Shri Ravi 
                R/o VPO Kheri Khummar, Distt. Teh. 
                Jhajjar, Haryana. 
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8. Prasant Kumar 
                 Aged about 25 years 

S/o Shri Shankar Lal 
R/o F-1 J.J. Colony Wazirpur, Ashok Vihar 

                 New Delhi – 110 052. 
  

9.  Ruchi Rani 
                Aged abut 28 years 
                D/o Shri Kishan Lal 
                R/o Indira Colony, Gali No.-3 
                Rudrapur, (U.S.N.). 
  

10.  Sandeep 
                Aged about 24 ½ years 
                S/o Shri Brahm Parkash 
                R/o VPO-Khera Khurampur Gurgaon (HR) 
                Teh-Farrukh Nagar – 122 506. 
  

11.  Sunil Kumar Chandolia 
                Aged about 24 years 
                S/o Shri Rajender Singh 
                R/o R-Z-E-28, New Roshanpura, Najafgarh 
                New Delhi – 110 043. 
  

12.  Sachin Kumar Chandolia 
                Aged about 22 years 
                S/o Shri Rajendar Singh 
                R/o R.Z-E-28, New Roshanpura, Najafgarh 
                New Delhi – 110 043. 
  

13.  Bijender 
                Aged about 24 years 
                S/o Shri Badri Parshad 
                R/o Vill-Santour, PO Sharupgarh 
                The – Cha.dadri, Distt-Bhiwani 
                Haryana – 127 306. 
  

14.  Ankit Kumar 
                Aged 28 years 
                S/o Shri Vijay Pal Singh 
                R/o Vill. Post-Rohta-Thana-Rohta 
                Distt-Meerut (UP) – 250 502. 
  

15.  Kuldeep Kumar 
                Aged about 23 years 
                S/o Shri Lachhman Singh 
                R/o Vill Post Rohta 
                Distt. Meerut (UP) – 250 502. 
  

16.  Anikt Kumar 
                Aged 25 years 
                S/o Shri Vinod Kumar 
                R/o Vill Post –Bahadurpur 
                Teh-Sardhana 
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                Dist. Meerut (UP) – 250 341. 
  

17.  Trang Choudhary 
                Aged about 23 years 

S/o Shri Sanjay Singh 
                R/o Gali No.-1 Niwadi Road Defence Colony 
                Modi Nagar, Ghaziabad – 201 2014. 
  

18.  Nitin Kumar 
                Aged about 25 years 
                S/o Shri Pramod Kumar 
                R/o Vill. Post-Niloha 
                Teh-Mawana, Dist-Meerut (UP)-250 401. 
  

19.  Prashant Kumar 
                Aged about 20 years 

S/o Shri Satveer Singh 
R/o Vill. Jagdishpur, Post-Khakhunda 
Thana-Ahmedgarh, Dist-Bulandshahr (UP). 

  
20.  Anuj Nehra 

                Aged about 21 years 
                S/o Shri Sukhpal Singh 
                R/o Vill.-Tikri, Post-Jani 
                Dist-Meerut (UP) -250 501. 
  

21.  Shivendra Kumar 
                Aged about 29 years 
                S/o Shri Rajkumar 
                R/o Vill. Post-Sakoti Tanda 
                Meerut (UP) – 2590’223. 
  

22.  Preeti 
                Aged about 26 years 
                D/o Shri Rajkumar 
                R/o Vill. Post-Sakoti Tanda 
                Meerut (UP) – 250 223. 
  

23.  Karan 
                Aged about 21 years 
                S/o Shri Shankar Lal 
                R/o F-1, J.J.Colony, Wazirpur 
                Ashok Vihar, Delhi -52. 
  

24.  Monika 
                Aged about 25 years 
                D/o Shri Jhawahar 
                R/o VPO Lokra Teh-Pataudi 
                Distt – Gurgaon (Haryana) Pin-122414. 
  

25.  Praveen 
                Aged about 21 years 
                S/o Shri Rajpal 
                R/o VPO Rolad Latifpur 
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                Tehsil Distt. Sonepat, Haryana. 
  

26.  Dharmendra Singh Yadav 
                Aged about 31 years 
                S/o Shri Ramavtar Yadav 
                R/o Yadav Electro State 
                Subat Road, Morena, Madhya Pradesh. 
  

27. Mohammed Shahnawaz 
                Aged about 31 years 
                S/o Shri Mohammed Iqbal 
                R/o Rly Q. No.MB-178 C, Station Road 
                Agra Cantt. Agra 
                Uttar Pradesh – 282001. 

  
28.   Manish 

                S/o Shri Jaipal 
                R/o VPO Indrai, Teh-Nuh. 
                Distt. Mewat, Haryana-122103. 
 

(Postal Assistants/Sorting Assistants)                               ....Assistants 
                               
(By Advocate: Shri Ajesh Luthra) 
 

Versus 
 

1. Union of India through the Secretary 
 Ministry of Communications & Information Technology 
 Department of Posts, Dak Bhawan 
 Sansad Marg, New Delhi. 
 
2. The Director General of Postal Service 
 Department of Posts (Recruitment Division) 
 Dak Bhawan, Sansad Marg, New Delhi. 
 
3. The Superintendent of Post Offices 
 Mahesana Division, Mahesana -384001. 
 
4. The Superintendent of Post Offices 
 Amreli Division, Amreli – 365601. 
 
5. The Superintendent 
 RMS, “DN” Division 
 Dehradun (Uttarakhand) -248001. 
 
6. The Sr. Superintendent of Post Offices 
 Dehradun Division 
 Dehradun – 248 001. 
 
7. The Superintendent 
 RMS “DN” Division 
 Dehradun (Uttarakhand) – 248001. 
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8. The Superintendent of Post Offices 
 Almora Division 
 Almora Division, Almora – 263601. 
 
9. The Asstt. Director (Staff) 
 O/o Chief Postmaster General 
 Chhattisgarh Circle, Raipur – 492001. 
 
10. The Superintendent of Post Offices 
 Bastar Division, Jagdalpur – 494 001. 
 
11.    The Superintendent R.M.S. 
 “RP” Dn. Raipur - 492009. 
 
12.    The Sr. Superintendent of Post Offices 
 Raipur Division, Raipur – 492 009. 
 
13.    The Superintendent of Post offices  
        Bharuch Division, Bharuch-392 001. 
 
14.    The Superintendent of Post Offices 
 Bardoli Division, Bardoli – 394601. 
15.    The Superintendent of Post Offices 
  23 Madhya Pradesh. 
 
(Respondents No.3 to 14 to be served through respondent no.2)  

 
        …..Respondents 
 
(By Advocate:Shri Ashish Nischal for Shri Rajinder Nischal) 

 
ORDER (ORAL) 

 
By Hon’ble Mr. V. Ajay Kumar, Member (J) 
 
 When this matter is taken up, both the learned counsel submit that  

the subject matter of the OA is squarely covered by a decision of this 

Tribunal in OA No.4719/2015  and batch dated 08.04.2016. Accordingly, this 

OA also disposed of in terms of the judgment in OA No.4719/2015 and batch 

dated 08.04.2016. No costs. 

 
 

     
(Dr. Birendra Kumar Sinha)               (V.  Ajay Kumar) 
          Member (A)                                                 Member (J) 
 
 
/uma/ 
 


